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(c) how many of these Liaison 
Officers belong to the Scheduled 
Castes and Scheduled Tribes? 

TIle Minister of State In the 
MIn.Istry of Home Aftalrs (Sbri 
Datar): (a) and (b). The Liaison 
Officen were appointed by AprillMay, 
1959, and compared with the posi-
tion as on lst January, 1959, there 
Wlo! improvement in the represen-
tation of the Scheduled Castes and 
the Scheduled Tribes in the Services 
of the Centra) Government as on lst 
January, 1960. But it is not possible 
to say as to what extent the im-
provement is attributable to the 
appointment of Liaison Officers. 

(c) Two of these officers belong to 
Scheduled Castes, and none to Sche-
duled Tribes. 

P ' ~ Power 01 Rupee 

·'513. Sbrl KaUka ~  Will the 
Minister of Finance be pleased to 
.tatp: 

(a) assuming the purchasing power 
of the Rupee at 100 Naye Paise on 
the date of enforcement of the Deci-
mal Coinage how many Naye paise 
less j,g the present purchasing power 
of Rupee according to the latest 
indices maintained by th(' Reserve 
Bank of India; 

(b) whether the Rup"f' is strong 
according to economic' indicators; and 

(c) how the B:mk rate is helping 
In the strength of the Rupee? 

'lIle Deputy Minister 01 FiDaDce 
(Shrtmatl Tarteshwari SInba): (a) 
The rise In the index of wholesale 
price, lx-tween March 1957 (Decimal 
Coinage was introduced as from 
April 1) and !>ecl'mber 1960 has been 
18 per cent. The rise in the working 
class cost of living index in the same 
period has been 16 per cent. The 
variation in thl' purchasing power of 
the rupee can bl' taken as the inverse 
of the chanae in either of these two 
lDcUl'e!I that Is about If-15 per C'fllt. 

(b) Yes. 

(c) The Bank rate assists in regu-
lating the volume of credit creation 
and maintaining monetary stability. 

Letters of Shrl Dutt, Former I.G. 
Police, Assam to Ceotre 

{

Shrl Tyql: 
.514 Shrl IndraJit Gupta: 
. Sbri Assar: 
Shri P. C. Borooah: 

Will the Minister of Home Aftairs 
be pleased to state: 

(a) whether it is a fact that long 
before the anti-Bengali distrubances 
occurred in Assam Mr. S. M. Dutt, the 
then Inspector General of Police, 
addressed three letters to the Union 
Home Ministry appraising it of the 
situation in the State; and 

(b) whether the Minister will lay 
copies of these letters on the Table? 

Tbe Minister 01 State in the 
Mlolstry or lIome Aftain (Sbri 
Datar): (a) Shri S. M. Dutt wrote 
three secret and personal letters to 
thc Director, Intelligence Bureau, in 
June, 1960. 

(b) No. 

West German Aid for Rourkela Steel 
Plant 

·515. Sbrl P. C. Borooah: Will the 
Minister of Steel, Milles and Fuel be 
pleased to state: 

(8) whplher R substantial part of 
e~  German aid for Rourkela is 
expected to be rendered IIUrp)US from 
the project; 

(b) if so, how much; and 

(c) whether this is proposed to be 
utilised for other allied projects? 

TIle M ...... er 01 Steel, Mtae. ad 
.... el (Sanlar S ..... Sm."): <a) to 
(c). A small proportion of the 
Rourkel. credit of DM 860 million ia 
llbly to be surplus after meetiq 
liabilities arisin, from the trans-
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actions listed in the credit agreement 
of 26-2-1958. The question of utilis-
ing the entire amount of the credit 
by extending the period of its avail-
ability and its scope is at present 
under negotiation with the German 
authorities. 

Monuments in Eerala 

799. Shrt D. C. Sharma: Will the 
Minister of Scientific Research aad 
Cultural Aftairs be pleased to state: 

(a) the total amount allotted for 
the maintenance and special ttlpairs 
of each of the protected monuments 
in Kerala for the years 1959-60 and 
1960-61; and 

(b) what amount has been actually 
.pent so far for each of the protected 
monuments? 

The Deputy Minister of Selentllc 
llesean:h and Cultural Affairs <pr. 
M. M. Das): (a) and (b). Time and 
labour spent in collecting the infor-
mation are not commensurate with 
the result., thereof. 

Hostels lor Marathwada University 
Students 

.... Shrt Panprltar: Will the 
Minister of Education be pleased to 
.tate: 

(a) whether any request has been 
received from the Marathwada Uni-
versity or the Government of Maha-
raahtra for any erant or loan for 
construction of hostels for students of 
colleges affiliated to Marathwada 
University; and 

Cb) if so, the aetion taken thereon? 

TIle MbaWer or EdaeatloD (Dr. 
i(. L 8brimaU): (a) and (b). In 
1959-60 two collerps allmated to 
Marathwada University, namely, the 
Kllind Mahavidyalaya, Auranpbad 
and the People'. College, Handed. 
appUed to the University Grants 
Commi!lSion for payment of «nnts 

for construction of host(' 1s for their 
girl students. 

In the case of Milind Mahavidyalaya, 
the proposal has been approved by 
the University Grants Commission at 
an estimated cost of RI. 1,33,000, sub-
ject to the condition that the Com-
mission's share of assistance will be 
limited to Rs. 99,750 or 75 per cent. 
of the actual cost, whichever is lesl. 
A sum of RI. 30000 has so far been 
released to the Mahavidyalaya. 

In the case of People's collere, 
Nanded, the proposal has been 
approved at an estimated cost 01. 
Rs. 1,36,800, subject to the condition 
that the Commission's share will be 
Rs. 1,02,600 or 75 per cent. of the 
actual cost. whichever is less. The 
Commission has decided to release a 
sum of Rs. 15,000 all first instalment 
of the grant. 

Aid to Physical Caltve OrpalMtlGu 
ID Mabarubtra 

801. Sbri Panrarltar: Will the 
Minister ot Education be plea!ed to 
state: 

(a) the names of physical culture 
organisations in Maharashtra which 
received financial aid from the Gov-
ernment of India during 1960-81 and 
the respective amounts; and 

(b) the namell of Or,anl_tioDi 
which have applled for ftnancial 
allSistance and have not been liven 
the assistance during the ame 
period? 

..,..,. MJn..... 01 
E. L.lIhr1ma1l): 

(4) Kamlaylldtwn ShrmnllD 
~ Yop MmdU Samki, 

(Dr. 

LonBIa 11,376,-
2. Maharalhtriya MandII. 

PoonI . ",000," 
J. Gutuat RamrdJ Soc:iery. 
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